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¥ EFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
N ANGAL A N WESTERN ZONE BENCH, PUNE
N OWAKHARE )4 (By Video Conferencing)

PUNE oty

MAHARAS HTRA | S
REG. N0, {5781 /0
EXORY DT,/
U8122024 . N

Appeal No. 48/2019 (WZ)

Tanaji Gambhire -- Applicant
Versus

The Principal Secretary — DOE, GoM
& Ors. -- Respondent(s)

Affidavit in Reply on behalf of the Maharashtra Pollution Control
Board i.e. Respondent No. 4 in compliance of Order dtd.

11/11/2021.

I, Pratap Jagtap, age about - 48 years, Occupation — Service, the
Sub — Regional Officer of the Maharashtra Pollution Control Board at
Pune - I i.e. Respondent No. 4, having my office at 2™ floor, Jog Centre,

Wakdewadi, Pune, do hereby state on solemn affirmation as under-

] am filing this Affidavit in Reply on behalf of Respondent No.
4 i.e. Maharashtra Pollution Control Board in compliance of the Order

dated 11/11/2021 passed by this Hon’ble Tribunal as under :-
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1) Isubmit that the Applicant has filed the present Original Application
for challenging the Environment Clearance dated 07/ 05/2019 for the
proposed construction of project of residential building namely
“Vitoria Lagoon’ at Survey No. 2A / 7A, Bopodi, Pune by M/s
Raviraj Reality. |

2) I submit that the Respondent No.9-Project Proponent had made an
application for grant of Consent to Establish to the Maharashtra
Pollution Control Board on 15/07/2019 for proposed total BUA of
40,688.68 Sq. Mtr.

3) I submit that the M. P. C. Board has refused the application for grant
of Consent to Establish to the Respondent No.9-Project Proponent
on 27/07/2020 for non-submission of required documents. A copy
of the refusal of consent application is attached and annexed
herewith as an Annexure — L.

4) 1 submit that this Hon’ble Tribunal vide Order dated 05/01/2021
constituted a Joint Committee comprising of Maharashtra Pollution
Control Board; Pune Municipal Corporation; the Collector, Pune

and the Secretary, Irrigation Department / Water Resource & o
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Order, the Joint Committee has submitted its report on 10/11/2021
before this Hon’ble NGT.

5) I submit that the officials of the Board at Pune carried out the visit
at the proposed site of Respondent No. 9 on 14/02/2022 and
observed that no construction activity was found at site and old
plinth construction work was observed. A copy of the visit report
dated 14/02/2022 is attached and annexed herewith as an Annexure
- 1IL

6) Isubmit that the Respondent No.9-Project Proponent has not applied
for grant of Consent to Establish along with requisite documents to

the Maharashtra Pollution Control Board till date.

Solemnly affirmed on this day of \6 March, 2022 at Pune.

I know the affiant. For and on behalf of
Maharashtra Pollution Control
Board i. e. Respondent No. 4

1 -
/@{? “|03l'wu—.

ADVOCATE (Pratap Jagtap)
. BEFORE ME Sub-Regional Officer,

MPCB Pune- I
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Appnexure~ L

%.Vmﬂ& : ‘
8. No. Bopod!, pmm‘sm 6 ;x&e 2&?&

Tel: Haveli, Dist: Pune

Sub Refusa of Consent undar section 27 of *
§ Pratfation ammnz‘a

e RN SRR R A

: mwma yWMMaw ppl
constructon of residential project we 25 of the Wat
Aot wzwm under saction 21 of the Alr {Prevention mm:ms of
;weﬁaﬂheumm &OMW&{M&QWW i
Rm.m&m v v
| AND WHEREAS, Bosrd office had issued Show caase notice for refusal of consent
me mmmm of mmm projects hamg ;«u area 17&3241 $qm mh‘

& .hiw& not uptoaded copy of Emifmmw cleasance L
@ riot upleaﬂed Gummm& cartificate and sanction plan layout from local

‘sm " ceuse noftce Tor refusa’ of consent and compliance of saruling, whfcis saGG ww' ,/
\nem m;«m envirorment Protaction and compliance of dircacions hencs it was




conisentto Establish
Water (Prevention and

Fﬂi!atmh} Act 1981 and you are’ ’hewb? directed tc
failing Whtch the Baard will have no of tion then

.

Copy to-

1. Regional Officer, MPCB,
| t:ohs&uction mject. :
i zi
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB- REGIONAL OFFICE — PUNE-|

Jog Center Bldg.
._:._. 2rd floor, Wakdewadi,
Ph. 020-25811694 =11 Old Mumbai — Pune Highway,
Fax. 020-25811029 ~upr Pune 411003
Visit Report

Name & Address of Industry :- M/ V %na Lagcnn,
€15 No. g No. AfIA, Boroc!: Fane.

Date of Visit - 14-4h Reb.2022

Industry Representative

Consent Validity - Zﬁac”v‘n Aghw"’j ’ PF.

Observations:- \9—5,;3&:.4 ‘h) con>+rmc<5ioh rﬁjeos' si}-L & 35“0@504 oLchLms
made 60—

') Duriné vfsiL nol- %uwl anZ ww{wc"ioo ac!nv:‘-\[ on 54(

e dhsewad.

o4 r\.on, <on54mhm

3 Dhwio ssit . ,,
’ / %W’JW

(Sati‘u'r)}f “’o“h .F-O.
2f sr0, fane-1




